FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ADO ADDITIVES MFG PRIVATE LIMITED

RELEVANT PARTICULARS :
1, Name of corporate debtor ADO ADDITIVES MFG PRIVATE
LIMITED
2, Date of incorporation of corporate debtor 18/ 11/2009
3. Authority under which corporate debtor is | ROC - Kolkata
incorporated / registered
4. Corporate Identity No. / Limited Liability | U24200WB2009PTC139495
Identification No. of corporate debtor
5 Address of the registered office and principal | No. 7 Monmohan Bose Street,
office (if any) of corporate debtor Kolkata — 700006 West Bengal, India
6. Insolvency commencement date in respect of | 05/06/2024
corporate debtor
T Estimated date of closure of insolvency | 02/12/2024
resolution process
8. Name and registration number of the insolvency | Manish Agarwal
professional acting as interim resolution | IBBI Regn No. —
professional IBBI/IPA-001/IP-P-02723/2022-2023/14176
9. Address and e-mail of the interim resolution | Metcalfe Tower, 56 Metcalfe Street, 3" Floor,
professional, as registered with the Board Room No. 3B, Kolkata — 700013.
Email —camanishagarwal1508@gmail.com
10. | Address and e-mail to be wused for | Metcalfe Tower, 56 Metcalfe Street, 3" Floor,
correspondence with the interim resolution | Room No. 3B, Kolkata — 700013.
professional Email — cirp.adoadditives@gmail.com
11. | Last date for submission of claims 19/06/2024
12. | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to | 1. Not Applicable
act as Authorised Representative of creditors in | 2. Not Applicable
a class (Three names for each class) 3. Not Applicable
14. (a) Relevant Forms and Web link:
(b) Details of authorized representatives https://ibbi.gov.in/en/home/downloads
are available at: Physical Address: Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the Ado Additives MFG Private Limited on 05/06/2024.

The creditors of Ado Additives MFG Private Limited, are hereby called ﬁpon to submit their claims with
proof on or before 19/06/2024 to the interim resolution professional at the address mentioned against entry
No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act as
authorised representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

rY7eo 2Sh ﬁ;.,ﬁlw q/d‘

Manish Agarwal
IRP- Ado Additives MFG Private Limited
IBBI Regn No. — IBBI/IPA-001/IP-P-02723/2022-2023/14176

Date: 12/06/2024
Place: Kolkata
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FORM A
PUBLIC ANNOUNCEMENT
{Under Regulation & of the Insohency and Bankruptey Beard of India
(Insolvency Resolubon Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
ADCADDITIVES MFG PRIVATE LIMITED
RELEVANT PARTICULARS
1. |Name of corporate debler ADO ADDITIVES MFG PRIVATE LIMITED
2. | Date of moorporabion of comporale deblor] 16/ 11/ 2008
4. | Authority under which comporate debtor| ROC - Kolkata
is incorporated / registered
4. |Comerate Identity Mo, ! Limited Uabiliy] U24 200WE2009PTC 1 35485
dentificaton Mo, of corporate deblor
Address of the regisiered office anc| No. 7 Monmohan Bose Street
principal office (if any) of corporate| Kolkata - 700006 West Bengal, India
deblor
6. |Insolvency commencement date in| g&in6/2024
raspect of corporate debior
7. |Eslimated date of closure of inscivency | 0212/2024
resolution process
&, [Mame and registration number of the [ Mansh Agarwal
insolvency professional acting as|IBBI Regn Mo, -
interim resolution professiomal | IBBUVIPAD01/IP-P-027T23/2022-2023114176
3, (Address and e-mail of the interim|Metcalfe Tower, 36 Metcalfe Street, 3rd Floor
resolufion professiona!, as registered | Room No. 38, Kolkata - 7000735
with the Board Ema’ : camanishagarwal1508@gmail.com
10. (Address and e-mail T be used for| Melcalfs Towsr, 56 Melcalfe Street, 3rd Floor
correspondence with the interim|Room No. 3B, Kolkata - 700043
rasalution professional Email : cirp.adoadditivesi@gmail.com
11. |Last date for submission of claims 190672024
12, |Classes of craditors, if any, under|Not Applicable
clauss (b of sub-section (6A) of saction
21, ascerlaned by e interim resolution
profassiona
13. [Names of Insolvency Professicnals| 1. Mot AppScable
identified to act as Authorized)|2. Not AppScable
Representative of creditors i1 a class| 3, Not Appicable
(Three namas for each class)
14, |(a} Relevant Forms and Wb ink : hitps:ifibbi.govinfenfhomaldownloads
(b} Datails of authonzed representadves | Physical Address: Not Apolicable
are availabie at:
Motice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolufion process of the Ado Additives MFG Private Limited on
05/06/2024
The cradiors of Ado Additives MFG Private Limited, are heraby caled upon lo subm their
claims with proof on or before 1906/2024 to the interim resolution professional at the address
mentioned against entry Mo. 10.
The fnancial creditors shall submit their claims with proof by electronic means onty. All ather
creditors may submil the clairms with proof in person, by posl or by eleclranic means
Afnancial cradilor belonging to a class as listed against the anlry Mo, 12, ghal indcale ils choice
of authorizes representative from among the three insolvency professionals listed against entry
Mo, 13 to acl as authorised representative of the class [specify cass] in Form CA
Submission of false or misleading proofs of claim shall atiract penatties.

(]

Sdi-

Manish Agarwal
Date : 12/06/2024 RF - Ado Addilives MFG Privale Limiled
Place : Kolkata IBE! Rean M. - IBEIIPA-001/P-P-02723/2022-2023/14178
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